IN THE NATIONAL COMPANY L AW TRIBUNAL, NEW DELHI
COURT-I

Item No.-107
IB-811(ND)/2020

IN THE MATTER OF:

M/s Star Wire Product ....OPERATIONAL CREDITOR
Vs.

KOTSONS PRIVATE LIMITED ....CORPORATE DEBIOR

SECTION
U/s 9 IBCCode 2016 Order delivered on 25.11.2020

CORAM:

(CH. MOHD. SHARIEF TARIQ
(JUDICIAL)
NARENDER KUMAR BHOLA
MEMBER (TECHNICAL)

PRESENT:

For the Applicant/OC
For the Respondent/CD
For the Intervener

ORDER

Due to paucity of time, the matter was not able to be taken up. Hence, the same is

adjourned to 04.1.2021.
< ;évb‘c\'\\\\\f_
(Madhu Narula)
Court Officer

Surjit



